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Supreme Court [35]

Ajit Kumar v. State of Jharkhand, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
2136

Ajit Kumar v. State of Jharkhand, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
2139

Alladin Charities & Zakat Wakf'v. Mohd. Saleem, (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 2149

Amalgam Steels & Power Ltd. v. Energy Watchdog, (P.S. Narasimha and Alok Aradhe, JJ.), 2026
SCC OnLine SC 2131

Annu Kumar v. Maharshi Dayanand University, (Dipankar Datta and Manmohan, JJ.), 2025 SCC
OnLine SC 3817

Annu v. Union of India, (Ujjal Bhuyan and K. Vinod Chandran, JJ.), 2025 SCC OnLine SC 3821
Annu v. Union of India, (Ujjal Bhuyan and K. Vinod Chandran, JJ.), 2025 SCC OnLine SC 3820
Annu v. Union of India, (Ujjal Bhuyan and Manmohan, JJ.), 2025 SCC OnLine SC 3819

B. Anasuyamma v. B. Madhusudhan Reddy, (Sanjay Kumar and Sanjeev Sachdeva, JJ.), 2026 SCC
OnLine SC 2146

Commpr. of Central Tax v. Sreenivasa Rao Ravinuthala, (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026
SCC OnLine SC 2150

Dhanlaxmi Merchandise (P) Ltd. v. State of M.P., (Aravind Kumar and Vipul M. Pancholi, JJ.),
2026 SCC OnLine SC 2147

Dr. B.C. Roy Engineering College v. State of W.B., (P.S. Narasimha and Alok Aradhe, 1J.), 2026 SCC
OnLine SC 2143

Fisherman Care v. Union of India, (Indira Banerjee and V. Ramasubramanian, JJ.), 2022 SCC
OnLine SC 2604

Gopal Lodhi v. State of M.P., (J.B. Pardiwala and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 2132
Jaya Thakur v. Union of India, (J.B. Pardiwala and R. Mahadevan, JJ.), 2026 SCC OnLine SC 2134
Jaya Thakur v. Union of India, (J.B. Pardiwala and R. Mahadevan, JJ.), 2026 SCC OnLine SC 2135

Kishan Chand Foundation Trust v. Collector, (Dinesh Maheshwari and Bela M. Trivedi, JJ.), 2022
SCC OnLine SC 2605

Kishan Chand Foundation Trust v. Collector, (P.K. Mishra and Vipul M. Pancholi, JJ.), 2025 SCC
OnLine SC 3823

M.R.R. Setty v. State of Karnataka, (C.T. Ravikumar and Sanjay Kumar, JJ.), 2023 SCC OnLine SC
2759

M.R.R. Setty v. State of Karnataka, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine
SC 2133

Madhav Vidarbha Estate (P) Ltd. v. Praharssh Corpn. (P) Ltd., (Hrishikesh Roy and S.V.N. Bhatti,
JJ.), 2024 SCC OnLine SC 6539

Mohd. Asad Choudhary v. State of H.P., (Vikram Nath, Augustine George Masih and Sandeep
Mehta, JJ.), 2026 SCC OnLine SC 2145

One City Infrastructure (P) Ltd. v. Ghaziabad Development Authority, (J.B. Pardiwala and K. Vinod
Chandran, JJ.), 2026 SCC OnLine SC 2138

One City Infrastructure (P) Ltd. v. Ghaziabad Development Authority, (J.B. Pardiwala and K. Vinod
Chandran, JJ.), 2026 SCC OnLine SC 2137
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Pooja v. State of U.P., (].B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 2142

Ram Bhajan Mahato v. State of W.B., (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC OnLine SC
2140

Sanjay Prasad v. Madhusudan Dwivedi, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC OnLine
SC 2144

Sanjay Sureka v. Enforcement Directorate, (Aravind Kumar and Vipul M. Pancholi, JJ.), 2026 SCC
OnLine SC 2148

Shashikanta Majhi v. State of Odisha, (B.V. Nagarathna and Manmohan, JJ.), 2026 SCC OnLine SC
2141

Shipra Estate Ltd. v. Indiabulls Housing Finance Ltd., (Dr D.Y. Chandrachud, C.J. and P.S.
Narasimha and J.B. Pardiwala, JJ.), 2023 SCC OnLine SC 2756

Shipra Estate Ltd. v. Indiabulls Housing Finance Ltd., (Dr D.Y. Chandrachud, C.J. and P.S.
Narasimha, J.), 2023 SCC OnLine SC 2757

Solapur Municipal Corpn. v. S.M.C.-G.E.C.P. Ltd., (Aniruddha Bose and Sudhanshu Dhulia, JJ.),
2023 SCC OnLine SC 2755

Solapur Municipal Corpn. v. SM.C.G.E.C.P. Ltd., (Aniruddha Bose, Sanjay Kumar and S.V.N.
Bhatti, JJ.), 2023 SCC OnLine SC 2758

Sultan Chand & Sons (P) Ltd. v. Kartik Sharma, (P.S. Narasimha and Manoj Misra, JJ.), 2024 SCC
OnLine SC 6540

Surekha Baljorsingh Thakur v. Caste Scrutiny Committee, (P.S. Narasimha and Aravind Kumar, JJ.),
2024 SCC OnLine SC 6538

Allahabad High Court [33]
Anuradha v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 34444

Balaji Construction v. State of U.P., (Siddhartha Varma and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 34451

Barik v. State of U.P., (Atul Sreedharan and Achal Sachdev, JJ.), 2026 SCC OnLine All 34429

Damodar Das Gopal Das Business v. Rajendra Kumar Agrawal, (Dr Yogendra Kumar Srivastava,
J.), 2026 SCC OnLine All 34448

Dinesh Shukla v. State of U.P., (Rajesh Singh Chauhan and Subhash Vidyarthi, JJ.), 2026 SCC
OnLine All 34431

Gareeba v. State of U.P., (Shekhar B. Saraf and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine All
34449

Gaurav Jain v. State of U.P., (Chandra Dhari Singh and Tarun Saxena, JJ.), 2026 SCC OnLine All
34438

Harsh Deepankar Tiwari v. Heeresh Tiwari, (J.J. Munir and Indrajeet Shukla, JJ.), 2026 SCC
OnLine All 34440

Himanshu Mohan (Dr) v. Lko. University, (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC
OnLine All 34446

Hridai Nath v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 34434

Jaipal v. Anil Kumar, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All 34441

Jay Pratap Singh Chauhan v. CBI, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 34427

Kailash Chandra Kapri v. State of U.P., (Padam Narain Mishra, J.), 2026 SCC OnLine All 34457
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Lucknow Development Authority v. Shivaji Singh, (Saurabh Lavania, J.), 2026 SCC OnLine All
34443

Madan Chand Kapoor v. State of U.P., (Siddhartha Varma and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 34452

Madarsa Moinul Islam Qasmiya Samiti v. State of U.P., (Jaspreet Singh, J.), 2025 SCC OnLine All
8781

Madhu v. State of U.P., (Manoj Bajaj and Harvir Singh, JJ.), 2026 SCC OnLine All 34430

Mahendra Singh Pawar v. State of U.P., (Rajesh Singh Chauhan and Rajeev Bharti, JJ.), 2026 SCC
OnLine All 34442

Mahesh Chandra v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All
34435

Manendra Nath Rai v. State of U.P., (Rajesh Singh Chauhan and Rajeev Bharti, JJ.), 2026 SCC
OnLine All 34453

Manmeet Kaur v. State of U.P., (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine All 34450
Nalini Khandelwal v. State of U.P., (Irshad Ali, J.), 2026 SCC OnLine All 34456

Pankaj Kumar v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC OnLine All
34447

Raghubansh Prasad Pathak v. Union of India, (Irshad Ali, J.), 2026 SCC OnLine All 34445

Raghuveer Singh v. State of U.P., (Salil Kumar Rai and Padam Narain Mishra, JJ.), 2026 SCC OnLine
All 34428

Raj Hans Towers (P) Ltd. v. State of U.P, (Siddhartha Varma and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 34454

Rakesh Kumar Yadav v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 34437

Ramdev v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
34433

Satya Prakash v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 34432
Shashi v. Sona Devi, (Anil Kumar-X, J.), 2026 SCC OnLine All 34439
Sher Singh Yadav v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 34436

Shri Thakur Ji & Shri Ram Janki Jan Seva Samiti Rani Mandi v. State of U.P., (Siddharth Nandan,
J.), 2026 SCC OnLine All 34455

State of U.P. v. Yogendra Kumar, (Siddharth, J.), 2022 SCC OnLine All 2737

Bombay High Court [4]

Bank of India v. Provident Fund Commr.-I1, (Nitin B. Suryawanshi and Abasaheb D. Shinde, JJ.),
2026 SCC OnLine Bom 15106

High Court on its Motion v. Ramesh Sukrya Mhatre, (Ravindra V. Ghuge, Acting C.J. and Gautam A.
Ankhad, J.), 2026 SCC OnLine Bom 15105

Mumbai Ports Authority v. National Commission for Scheduled Caste, (Shree Chandrashekhar and
Ajit B. Kadethankar, JJ.), 2025 SCC OnLine Bom 6882

Rekha Premchand Safari v. State of Maharashtra, (Gauri Godse, J.), 2024 SCC OnLine Bom 6385
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Calcutta High Court [2]

Ashis Chandra Das v. Union of India, (Ravindra Vithalrao Ghuge, C.J. and Om Narayan Rai, J.),
2026 SCC OnLine Cal 15730

Prasanta Kumar Dhar v. State of W.B., (Sugato Majumdar, J.), 2024 SCC OnLine Cal 12373

Chhattisgarh High Court [69]
Aalok Jaiswal v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 19452
Abdul Jaid v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh 19450
Adil Khan v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 19437
Akhilesh Suryavanshi v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh

19445

Anand Chauhan v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
19435

Annamasi Xalxo v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
19432

Arun Kumar Sonkar v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine
Chh 19471

Ashish Kumar Chandra v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh
19440

Awadhesh Singh Gautam v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh
14912

Babli Singh v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh 19414

Bhog Prasad Kosle v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
19446

Cholamandalam M.S. General Insurance Co. Ltd. v. Sangeeta Tandi, (Sachin Singh Rajput, J.),
2026 SCC OnLine Chh 19411

Dineshwar Das v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 19427

Faguram Bargah v. State of Chhattisgarh, (Krushna Ram Mohapatra, C.J. and Santosh Sharma, J.),
2026 SCC OnLine Chh 19467

Fulmati v. Reliance General Insurance Co. Ltd., (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh
19418

Gautam Puri v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh
19473

Hamin Ghankhar v. Ramgopal Yadav, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 19426
Hemlata v. Sunil Kumar Loniya, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 19425

Indra Bhushan Tekam v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine
Chh 19469

Joidha Ram Sahu v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
19431

Kamal Verma v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 19428

Kanhaiya Lal Sahu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh
19472
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